SCHEDULE I

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy

Board of India (Liguidation Process)Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ARYA FILAMENTS PRIVATE LIMITED
(CIN- U03110MP1991PTC006499)

1. | Name of Corporate Debtor Arya Filaments Private Limited
2. | Date of incorporation of Corporate Debtor 10/06/1991
3. | Authority under which Corporate Debtor is|Register of Companies-Gwalior
incorporated/Registered
4. |Corporate Identity No./Limited Liability| U03110MP1991PTC006499
Identification No. of Corporate Debtor
5. | Address of the registered office and principal | Plot No. 20 and 22B, Sector-I Industrial area, Road
office (if any) of Corporate Debtor No. 13, Dhar, Pithampur, Madhya Pradesh, India-
454775
6. | Date of closure of Insolvency Resolution 02/11/2023
Process
7. | Liquidation commencement date of Corporate | Hon’ble NCLT passed the Liquidation order on
Debtor 02/11/2023, the said order was received on
08/11/2023.
8. | Name and registration number of the Insolvency | Mr. Gagan Jhavar
Professional acting as Liquidator Reg. No. IBBI/IPA-001/1P-P02382/2021-2022/13579
9. |Address and e-mail of the Liquidator, as|Address: 3 Royal Residency, Pipliyahana, Opp.
registered with the Board Kothari college, Indore, Madhya Pradesh, 452018
E-mail: jhavar_co@yahoo.com
10.|Address and e-mail to be wused for|Address: 3 Royal Residency, Pipliyahana, Opp.
correspondence with the Liquidator Kothari college, Indore, Madhya Pradesh, 452018
E-mail: lig.afpl@gmail.com
11. | Last date for submission of claims 08/12/2023 (being 30 days from the date of receipt of

order)

Notice is hereby given that the National Company Law Tribunal Indore Bench has ordered the commencement
of liquidation of Arya Filaments Private Limited on 02/11/2023, however, a copy of the said order was received
on 08/11/2023.

The stakeholders of Arya Filaments Private Limited are hereby called upon to submit their claims with proof
on or before 08/12/2023, to the Liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means. The claim forms for the purpose of
submission of claims can be downloaded from the website of IBBI (https://ibbi.gov.infen/home/downloads),
relevant claim forms are available under Downloads Section of the website [Refer S. No. 3 in the Table —
“Forms under the Insolvency and Bankruptcy Board of India (Liquidation process) Regulations, 2016 ).

Submission of false or misleading proof of claims shall attract penalties.



mailto:jhavar_co@yahoo.com

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a
stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be
submitted under section 38.

GAGAN JHAVAR

LIQUIDATOR

ARYA FILAMENTS PRIVATE LIMITED

Reg. No.: IBBI/IPA-001/1P-P02382/2021-2022/13579
Address: 3 Royal Residency, Pipliyahana, Opp.
Kothari college, Indore, Madhya Pradesh, 452018

Date: 10/11/2023
Place: Indore



Arihant Capital Markets Ltd.

(Group concerns member of BSE, NSE, NCDEX, MCX, DP-NSDL, CDSL)

CIN - L67120MP1992PLC007182

Regd. Office: 6, Lad Colony, Y.N. Road, Indore-452 001 Phone: 0731-4217100
Email: compliance@arihantcapital.com, Website: www.arihantcapital.com

Extract of Unaudited Consolidated Financial Results For
The Quarter and Half Year Ended September 30, 2023

ArihantCa p?’r_al

(Tin lacs)
s Quarter Ended Half Year Ended Year Ended
F- f ﬂ . ﬁ . ’ Particulars 30.09.2023|30.06.2023|30.09.2022 |30.09.2023 | 30.09.2022 | 31.03.2023
‘qil No. Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited
'ﬁ: nauar nauaite nauaite nauaite naudaite uail
T2aR éa;g(f F1E Eﬁ, & NAME CHANGE 1. | Total Income from Operations 5603.59 | 4293.73 | 3997.85 | 9897.32 | 7480.85 | 13776.03
. ) 2. | Profit / (Loss) before Share of
wgﬁ = Previously my name was
Al fr S Rz:'esh [\(I}Jmal“WhiChLiH m\:_ Profit / (Loss) of Associates, Tax & Exceptional Item 1871.04 | 1478.34 | 1562.17 | 3349.38 | 2644.14 | 3872.68
E‘i E"Elg‘T‘TQ:, 3 % QA ST . "I ' ) SR 3. | Profit/(Loss) for the period before Tax & Exceptional Item | 1911.91 | 1525.64 | 1580.78 | 3437.55 | 2648.04 3903.40
& S T AR e SR | changed as Rajesh Sharma . -
. S/o Laxminaravan Sharma. 4, | Net Profit / (Loss) for the period after tax
Y S IUER & oI5 AW - i o i (after Extraordinary Items & Minority Interest) 1468.54 | 1157.74 | 1255.26 | 2626.27 | 2000.19 | 2911.76
From now onward I shall be
1 Fafrdent 3 38 30 WS | [known by this name only. 5. | Total Comprehensive Income for the Period 1470.19 | 1157.46 | 125959 | 2627.64 | 2009.80 | 2924.41
& ol o TR ST 3R LT, Rajesh Sharma S/o 6. | Paid-up Equity Share Capital 1041.13 | 1041.13 | 1041.13 | 1041.13 | 1041.13 | 1041.13
fhT AR el § WY Laxminarayan Sharma (Face Value Per Share) 1/- 1/- 1/- 1/- 1/- 1/-
SIS | q’gﬁ Sﬁ—{ lTT’:n'U:ﬁ ﬁ Address:- 5 Vishwakarma 7. | Reserves excluding Revaluation Reserves - - - -
e HeATehTd ED CIS SHETh Nagar Indore (M.P.) as per Balance Sheet of Previous Accounting Year
> e Pin 452009 8. | Earnings Per Share (%)
Basic EPS (T) 1.41 1.11 1.21 2.52 1.92 2.8
s I Diluted EPS (3) 1.41 111 121 252 1.92 2.8
wost
mﬂ@lﬁ?ﬁ Notes:

1. The above Unaudited Consolidated Financial Results of the Company for the quarter and half year ended on September 30, 2023 have
been reviewed by the Audit Committee and approved by the Board of Directors in the Meeting held on November 09, 2023. The
Statutory Auditors have conducted Limited Review of these results in terms of Regulation 33 of the Securities Exchange Board of India
(Listing Obligations and Disclosures Requirements) Regulations, 2015.

. The Consolidated Financial Results for the quarter and half year ended September 30, 2023 include the following entities of the group:
(i) The Consolidated Results of the Company include unaudited results of the subsidiaries - Arihant Institute of Financial Education

Private Limited (100%) (till July 31, 2023), Arihant Futures and Commodities Limited (100%), Arihant Financial Services Limited
(100%), Arihant Insurance Broking Services Limited (100%) and Arihant Capital (IFSC) Limited (100%).
(ii) The Management certified the financial results of associate, Electrum Capital Private Limited (27.23%), in India. The financial result

(e fearen v o s (o o) R 2016 @ R 12)

I fraricw wgde fafics & feqaral & amd
(CIN-U03110MP1991PTC006499)

. forrm i
FTiRE FoEr B AW st frmnte wde fafies

2. | wmie wwiEr & e i 10.06.1991

3. | wieedt fed sfefa @idie aoier | e et - afma
P i &

r

it s @ e wae d0fE 2 : 2 s g f . .
syt e poamonpIpTCLOG of Electrum Capital Private Limited does not constitute a material component of the consolidated financial results and these have
5, z o | e A, 20 3 224, FrreT-1 St o, been consolidated as associate, under equity method of accounting as per Indian Accounting Standard.
U R (2% ) 1 T A . 13, R, PR, T R, R - 454775 3. The Company has sold entire shareholding of its wholly owned subsidiary Arihant Institute of Financial Education Private Limited on
:;“' hikliibid il “?ﬁ" o[ 0eH 202 z - July 31, 2023 for a total consideration of ¥58.75 Lacs. The Company has recognized gain of T0.82 lacs in exceptional item in the
5 7 T ] aftee @ aRfiE ﬂﬂ’ﬂ!ﬂ?ﬂ?ﬂ!ﬁlﬂ ufrEE " . .
T 26t yiferes R e 8, 6 T d % e o arelt AR Seifa | TR il mmmwﬁﬁ'gﬁif“_zo?aﬂm Consolidated Financial Statements.
T yfy o wen/del/ afEel @ smarita qzaedta R (roval fopa . 4. During the quarter and half year ended September 30, 2023, the Board of Directors at its Meeting held on June 15, 2023 approved the
GREEN) I Ft s snfay wem 61 7§ &1 e vora o e wwl 12 8. | e & A R e | e Prospectus for the issue of Secured, Redeemable, Unrated, Unlisted Non-Convertible Debentures ("NCDS") of the face value of
FrTIaR yEve/ w@ie,/ToE e @ - T 7 el AT T . . ¥ 1,00,000/- each. Thereafter, the Company has allotted by the way of private placement 1000 No. of Non-Convertible Secured 9.5%
IBBI/IPA-001/IP-PO2382/2021-2022113579 x E .
a R P e Debentures having face value of ¥ 1,00,000/- each amounting of ¥ 1000 lacs and 1650 No. of Non-Convertible Secured 10% Debentures
& |t/ s W | T aw ww aﬁm it el @ R mawgam | et b we, o v, 520, having face value of ¥ 1,00,000/- each amounting of ¥ 1650 lacs. These debentures are repayable at the expiry of term of 1 year and
Wi 7 R -39 - jhavar_co@yahoo.com 3years respectively from the date of issue.
1|1) g aah Ranjam Rege agdle | w @ | Rewama b 125y 10, | ofREEE ;;"-'"‘" AR & wim A :m;wﬂﬁ:amﬁﬁmm 5. The Company has sold entire shareholding of its wholly owned subsidiary Ahinsa Lifespace Infraheight Limited on September 30, 2022
*:!n" ":}: 2) anfeg g‘;"“’uﬁ‘“‘uﬁ: L, sﬂ‘ﬁ;; rdﬂmi:: A o) ”“,pmm;um'mm h As2010, for a total consideration of ¥ 221.00 lacs. The Consolidated results for Q2 and half year ended of FY 2022-23 include the profit / (loss)
ARIA a1 A —— T .
sl SJMﬂgﬂ! Ezicd 2023 RAE | yus waiw 11 Sww n. | o e ae i eifie fafl 08.12.2023 | awn wdigh aft firfl @ 50 B ) figures of the subsidiary for the period.
s g e, 4) | 309 /1/1, 07.11.2023 | 144 =fdter, y@s g < fom wm & e e @k v a4 s A B oz 2020 @ o Reeie 6. Previous period / year figures have been regrouped / reclassified, wherever found necessary, to conform to current period / year
g T e nge :g: :::ﬁ :‘;:aimig e fafres & e A YHHE T F W A o R, wrefs v s @ o R osn2023 classification.
Al 5) AEE G| o0 g dow 126 @ Hiew Ll X . - . . Key Standalone Financial Information is given below: ®inlacs)
o s W, 6) 309/6/1 s w14 d i feemite wreae ffires & fraur! @ vager Afem fom o o 4 R, 08.12.2023 F1 s 3
zymar gt foar 208 1“;(2 za 175 i Hrex ¥ W W 3 S S &, 10 & ﬁ'ﬁ‘!:. bk iSO A T i . ) S. Particul Quarter Ended Half Year Ended Year Ended
g e, - 68 | 0. 437 R 04 ¥ R gt gl b iosmieebios s e bbb suisakionbidinul No. arseuian 30.09.2023 | 30.06.2023 | 30.09.2022 | 30.09.2023 | 30.09.2022 | 31.03.2023
s e e A A 3 571 af few o, aferr A W swE geeei e A en @ e & SR O a & St B o woa anddidiand
ﬁmmw“‘f"‘,“ ‘;“f' o }\ o §-sof v ) AR (nttpuiobi.gov.n/enshome/downioads) TS el T TG 2, Tk TR WA 4T 1. | Total Income from Operations 5400.50 | 4163.65 | 3787.11 | 9564.15 | 7156.87 | 13246.84
ol AL Af1179092023¢ TS A i S §, (3 AR - e e v e s (oRee i) AR 2016
i ﬁxﬁ;ﬂf ot 3?20‘:;?*:1!:;‘ e gt i ) 2. | Profit Before Tax 1778.34 | 1401.35 | 1431.04 | 3179.69 | 2434.45 | 3558.19
HATATHIT YWEIT E
o Tharen o Tewiow. (Rowss /10/2023 3wy besptodipbaies .y P B L ST 3. | Profit After Tax 1367.21 | 1052.71 | 1112.29 | 2419.92 | 1813.44 | 2622.86
Vg widET S g mel e e i ) fafvem 2 it A ulE & .!-“-u’ e 7 & s
uih!;‘a m’ g ot %:E:}aﬁmm| ;;mﬁm‘fi fmid;‘::.; ";r:e; ;ﬂ,:"" RS S T RN SEREET MO S The full format of the Quarterly Financial Results are available on the exchange website i.e. www.bseindia.com and www.nseindia.com
e and on the company's website viz. www.arihantcapital.com. By or on behalf of the Board §
rar: wewTITY 6t i fwn o @ s e yavel/ et @ ma-Reg @ . !lTSﬂE"ﬁﬁlfH Sd/- 3
m m = ﬂ m # m m qﬁ Eh” L IBBL/IPA-00V/IP-POZ3B 2/ 2021-2022N3579 Place. lndnre {ChairmAazhgkhd'::r?;;irn{:l[;lirector] ‘g
Rt « 10.0.202 A « 3 i e, ffermern, :
e A - ARYard deR uifers e, sk Sy PP s il el Date ; November 09, 2023 DIN : 00184729
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Palestinians stream out of combat zone in north Gaza

small window to safety

AP [ Khan Younis
Thousands of Palestinians
streamed onto Gaza's only
highway on Friday, fleeing
the combat zone in the north
after Israel announced a win-
dow for safe passage, as offi-
cials in the enclave said the
Palestinian death toll sur-
passed 11,000 people.

Amid an intensifying cam-
paign of airstrikes and
ground battles in Gaza City,
the search for safety in the be-
sieged enclave has grown in-
creasingly desperate. Tens of
thousands have walked
south, where they face the
prospect of ongoing bombard-
ment and dire conditions.
Others have crowded into
and around hospitals, sleep-
ing in operating rooms and
wards.

Gaza medical officials ac-
cused Israel of striking near
hospitals on Friday, though
Israel said at least one was the
result of a misfired Palestin-
ian rocket. Gaza's largest city
is the focus of Israel's cam-
paign to crush Hamas follow-
ing its deadly Oct. 7 surprise
incursion.

Early Friday, Israel struck
the courtyard and the obstet-
rics department of Shifa Hos-
pital, where tens of thousands
of people are sheltering, ac-
cording to Ashraf al-Qidra,
spokesperson at the Health
Ministry in Hamas-run Gaza.
A video at the scene recorded
the sound of incoming fire
waking people up in their
makeshift shelters in the
courtyard, followed by
screams for an ambulance.

The Israeli army has al-
leged that Hamas hides in
and under hospitals and that
it has set up a command cen-
ter under Shifa - claims the
militant group and hospital
staff deny.

The director of Shifa said

Palesliniayns flee to the southern Gaza Strip on Salah al-Din Street in Bureij, Gaza Strip

Israel demanded the facility
be evacuated, but he said
there was nowhere for such a
large number of patients to
go.

"Where are we going to
evacuate them?" Director Mo-
hammed Abu Selmia asked
in an interview on the televi-
sion network Al Jazeera.

The Health Ministry later
said one person had been
killed at Shifa and several
were wounded. Another
strike near the Al-Nasr Med-
ical Center, which includes
two hospitals for children,
killed two people, according
to the ministry.

In all, Gaza health officials
said strikes were carried out
near four hospitals overnight
and early Friday.

A senior Israeli security of-
ficial said that initial findings
indicated that one strike at
Shifa was the result of a mis-

fire by militants.
US Secretary of State
Antony Blinken said on Fri-

Sunak under pressure
to sack Suella

PTI / London

British Prime Minister Rishi Sunak is under pressure to sack
his Home Secretary, Suella Braverman, as the row surround-
ing her controversial newspaper article attacking the Metro-
politan Police over its handling of Israel-Hamas protests in
London continues to gain momentum on Friday.

While Sunak's official spokesperson has said that he has
"full confidence" in the Home Secretary, they did confirm
that the contents of 'The Times' Op-Ed did not have the full

clearance of her boss.

day that "far too many" Pales-
tinians have died and
suffered and that while recent
Israeli steps to try to mini-
mize civilian harm are posi-
tive, they are not enough.
Though US President Joe
Biden and others have chal-

lenged the figures from the
Gaza Health Ministry as ex-
aggerated, Assistant Secre-
tary of State Barbara Leaf
told American lawmakers
this week that it was "very
possible" the numbers were
even higher than reported.

DENMAND NOTICE

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement of Security Interest Act, 2002 (the
said Act.) read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (the said Rules). In exercise of powers
conferred under Section 13(12) of the said Act read with Rule 3 of the said Rules, the Authorised Officer of lIFL Home Finance Ltd.
(IIFL HFL) (Formerly known as India Infoline Housing Finance Ltd.) has issued Demand Notices under section 13(2) of the said
Act, calling upon the Borrower(s), to repay the amount mentioned in the respective Demand Notice(s) issued to them. In connection
with above, notice is hereby given, once again, to the Borrower(s) to pay within 60 days from the publication of this notice, the amounts
indicated herein below, together with further interest from the date(s) of Demand Notice till the date of payment. The detail of the
Borrower(s), amount due as on date of Demand Notice and security offered towards repayment of loan amount are as under:

Putin visits
military HQ

AP | Moscow

Russian President Vladimir
Putin visited the Southern
Military District headquar-
ters in Rostov-on-Don as he
assessed the state of his coun-
try's forces in Ukraine as the
war drags on toward winter.
It was his second public visit
to the headquarters in less
than a month.

Video shared by a Russian
state news agency showed
Putin being greeted late
Thursday by Defence Minis-
ter Sergey Shoigu and Valery
Gerasimov, chief of the Gen-
eral Staff. Almost 21 months
of war have significantly
eroded both Russia's and
Ukraine's military resources.
As winter comes, the fighting
is likely to further settle into
attritional warfare and ana-
lysts expect little change to
the over 1,000-km front line.

In Rostov-on-Don, less
than 100 km from Ukraine's
southeastern border, Putin
was '"introduced to new
types of military equipment"
and was informed about the
progress of the war, his
spokesperson Dmitry
Peskov said, as per Russian
state  news

French President Macron
laments meltmg glaciers

’-

AP | Paris

French President
Emmanuel Macron said on
Friday that melting glaciers
are an "unprecedented chal-
lenge for humanity" and
urged world leaders to work
together on halting the dev-
astating effects of climate

change.
Such a united effort is des-
perately needed, even

though the war in Ukraine
and the latest Israel-Hamas
war are taking away much of
the international focus and
hamper global unity and co-
operation, Macron said.

The French leader spoke
at the Paris Peace Forum, an
annual event involving gov-
ernments, nongovernmental
groups and others seeking
dialogue around global prob-
lems such as climate change,
children's exposure to online
violence and threats to hu-
man rights.

The world, Macron said, is
witnessing "the collapse of
the cryosphere under the im-
pact of climate change," re-

ferring to parts of the Earth
where water is in solid form,
including glaciers.

"The most immediate and
visible effect is the melting of
the ice caps ... it represents
an unprecedented challenge
for humanity," Macron said.

Melting ice surfaces
worldwide have an impact
on biodiversity, rising sea
levels and coastlines, they
contribute to scarcity of
drinking water, migration,
greater release of CO2 and
risk of a new pandemic, he
added.

"All these threats are
real," Macron said and called
for urgent cooperation.

"Conflicts are once again
on the agenda, in the Middle
East and elsewhere and this
making our relations fragile,
but we have to do our best to
work closely together, in a
peaceful way," he added.

Heads of states, govern-
ments and diplomats from
about 40 states are attending
the summit in Paris, includ-
ing China. Russia has not
been invited, even though
the country is an Arctic
neighbour.

In mountains from the
Alps to the Himalayas, gla-
ciers are disappearing at
alarming rates due to warm-
ing temperatures, with
many predicted to disappear
entirely by the end of the
century, according to stud-
ies.

While human-caused cli-
mate change means the loss
of glacier mass is irre-
versible in the short-term,
scientists say drastically re-
ducing the burning of planet-
warming coal, oil and gas
could minimize the melt in
the future.

agency Tass.

|Name of the Borrower|

Demand Notice Date & Amount

Description of the Secured Asset (Immovable Property)

(s) (s)

KESAR TERMINALS & INFRASTRUCTURE LIMITED

Regd. Office: Oriental House, 7 Jamshedji Tata Road, Churchgate, Mumbai 400 020.
Email: headoffice@kesarinfra.com, Website: www.kesarinfra.com
Phone: (+91-22) 22042396/ 22851737 Fax: (+91 -22) 22876162.

CIN: L45203MH2008PLC178061

Extract of Unaudited Standalone and Consolidated Financial Results for the

Built_Up_Area, Carpet_Area, Property Area: 1584.00, 1158.00 , 930.00

(Rl?:gnggvz;Vz E:k:]zﬁz”ze,:?ys#wo Quarter and Half Year ended 30th September, 2023 (Zin Lakhs)
M. Hariom Prajapati, | Thousand Four Hundred and Five All that piece and parcel of the property being: Plot No 92, Muncipal Standalone Consolidated
" N Only) For 879088 & Rs.1,13,884/- |House No. Old 64, New No.103, Current No. 204, Loknayak Nagar,
Mrs. Pinky, Vinayak | O For e, o, Di : sr. Quarter | Half Year | Quarter | Quarter | Half Year | Quarter
P Board Di (Rupees One Lakh Thirteen  [Gram Sirpur, Dist Indore- 452001, Madhya Pradesh, India. Area . Particulars
aper Board Die | Thoysand Eight Hundred and i . . i No. ended ended ended ended ended ended
) Admeasuring (In Sq.ft.): Property Type: Land_Area, Built_Up_Area,
Maker, (Prospect No. | Eighty Four Only) For 925817 & |, 0 ) "orion e o0 30/09/2023 30/09/2023 | 30/09/2022| 30/09/2023 | 30/09/2023 | 30/09/2022
879088, 925817 & | Rs.4,81,635/-Rupees Four Lakh roperty Area: 800.00, 1600 -
958237) Eighty One Thousand Six Hundred 1. | Total Income from Operations (net) 705.20 | 1,436.82 | 858.87 727.22| 1,497.20| 908.34
and Thirty Five Only) For 958237 2. | Net Profit for the period (before Tax, Exceptional
NIr. Dinesh Biwal, | 08/11/2023 & Rs.27,17,918]- | All that piece and parcel of the property being: Plot No.297, Shraddha and/or Extraordinary items) 28.63 32.54 | 199.59 |(2,793.46)|(3,234.62)| (119.73)
Mrs. Punam Bai, (Rupees Twenty Seven Lakh  [Residency Colony, Village Baroda Sindh, Tehsil Mhow, Dist. Indore 3. | Net Profit/(Loss) for the period before tax (after
(Prospect No. Seventeen Thousand Nine | (M.P)-452020. Area Admeasuring (In Sq.ft): Property Type: Land_Area, Exceptional and/or Extraordinary items) 28.63 32,54 | 199.59 [(2,793.46)|(3,234.62)| (119.73)
1L10128253) Hundred and Eighteen Only)  |Built_Up_Area, Carpet_Area, Property Area: 1170.00, 1350.00, 1215.00 4. | Net Profit/(Loss) for the period after tax (after
Mrs. Nitu Wale, Mr. 09/11/2023 & Rs.9,81,021/-  |All that piece and parcel of the property being: West Part Of Plot No 97, Maa : P ;
Deepak Kumar Wale, | (Rupees Nine Lakh Eighty One [Residency(Old Name Trikone Residency), Gram Bihadiya, Teh & Dist Indore- 5 $XGT%IonaI aﬂdlor. Ex;(raordlnzf:lry I:‘ems) iod 8.16 10.29 148.61 (2,813.93)((3,256.87) | (170.73)
Mr. Vikrant, (Prospect| ~ Thousand and Twenty One 452016, Area Admeasuring (In Sq.ft.): Property Type: Land_Area, Saleable -| Total Comprehensive Income for the perio
No. 933028) Only) |_Area, Super_Built_Up_Area, Property Area: 500.00, 500.00, 500.00 [Comprising Profit / (LOS§) for the period (after tax)
Mr. Ashok Kumar | 09/11/2023 & Rs.16,38,465/- |All that piece and parcel of the property being: Plot No 364, Samarth and Other Comprehensive Income (after tax)] 7.60 9191 149.41 |(2,813.51)|(3,256.02) | (169.56)
Sharma, Mrs. Neetu | (Rupees Sixteen Lakh Thirty |Dream City, Gram Nenod, Indore-452001, Madhya Pradesh, India. 6. | Paid up Equity Share Capital (Face Value of
Sharma, (Prospect | Eight Thousand Four Hundred |Area Admeasuring (In Sq.ft.): Property Type: Land_Area, Carpet_Area, A
No. 906952) and Sixty Five Only) | Super_Built_Up_Area, Property Area: 625.00, 500,00, 625.00. . gtgé rFI’EeriSt;are) 546.32 8 gﬁ?gg 546.32 546.32 @ 256‘:'16'5322) 546.32
Mr. Narayanlal, Mrs. | 08/11/2023 & Rs.3,54,628)- ilrlelgaz,fp Iﬁ? aarn dpggrt?é?:jogtahrslgrz?ze%aﬁps : ngﬁg/}fgu:r{%:; 8. | Earning Per Share (of T 5/- each) (Not ’ '
Manju Bai Dhangar, | (Rupees Three Lakh Fifty Four 9 : ya hanaraj 1% Rl Annualised) : (in T)
(Prospect No Thousand Six Hundred and Prasad Ward, Javi Road, Near Govt Middle School, Neemuch, M.P., h qa)-
1L10823687) Twenty Eight Only) India-458220. Area Admeasuring (In Sq.ft.): Property Type: Land_Area, Basic & Diluted 0.07 0.09 1.36 (25.75) (29.81) (1.56)

Notes:

Mr. Gopal Jat, Mr.

Bherulal, Mrs. Raju

Bai, (Prospect No.
1L10316281)

08/11/2023 & Rs.5,20,052/-
(Rupees Five Lakh Twenty
Thousand and Fifty Two Only)

All that piece and parcel of the property being: Flat No 107, 1st Floor,
Silver Park Colony, Phase 1, EWS Vill Balyakheda, Indore, Madhya
Pradesh-453771. Area Admeasuring (In Sq.ft.): Property Type:
Super_Built_Up_Area, Carpet_Area, Property Area: 236.00, 180.00

Mr. Sunil Shriwas, Mrs.
Anju Shriwas, Sanjay
Saloon, (Prospect No.
1L10164880)

09/11/2023 & Rs.16,65,428/-
(Rupees Sixteen Lakh Sixty Five
Thousand Four Hundred and
Twenty Eight Only)

All that piece and parcel of the property being: House/ Flat No.AM-
11/240, First Floor, MIG, Pandit Dindayal Upadhayay Nagar, Sukhliya
Indore, MP-452011. Area Admeasuring (In Sq.ft.): Property Type:
Built_Up_Area, Carpet_Area, Property Area: 434.00, 391.00

If the said Borrowers fail to make payment to IIFL HFL as aforesaid, |IFL HFL may proceed against the above secured assets
under Section 13(4) of the said Act, and the applicable Rules, entirely at the risks, costs and consequences of the Borrowers.
For, further details please contact to Authorised Officer at Branch Office: 102/103, Darshan Mall, 15/2 Race Course Road,
Indore- 452001, Madhya Pradesh/ Corporate Office: IIFL Tower, Plot No. 98, Udyog Vihar, Ph-IV Gurgaon, Haryana.

Place: Indore, Date: 11-11-2023

Sd/- Authorised Officer, For IIFL Home Finance Ltd.

Possession Notice (For Immovable Property) Rule 8-(1)

Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline Housing
Finance Ltd.) (IIFL-HFL) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act
2002 and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002,
a Demand Notice was issued by the Authorised Officer of the company to the Borrower/Co-Borrowers mentioned herein below to
repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken possession of
the property described herein below in exercise of powers conferred on him under Section 13(4) of the said Rules. The borrower in
particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be
subject to the charge of IIFL HFL for an amount as mentioned herein under with interest thereon."The borrower's attention is
invited to provisions of sub-section (8) of section 13 of the Act, If the borrower clears the dues of the "IIFL HFL" together with all
costs, charges and expenses incurred, at any time before the date fixed for sale or transfer, the secured assets shall not be sold or
transferred by "IIFL HFL" and no further step shall be taken by "IIFL HFL" for transfer or sale of the secured assets.

WESTERN RAILWAY-VADODARA DIVISION

Name of the Borrower |Description of the Secured Asset (Immovable Property) [ Total Outstanding | Date of | Date of
(s)/Co-Borrower(s) [Allthat piece and parcel of : North Part of Plot No. 25 B, con- Dues (Rs.) Demand| Posses
Mir. Laxmikant Tirpude, |Structed on Plot.No.25-B And 26 B, over part of land bearing|Rs.6,95,355/- (Rupees| Notice | sion
Mrs. Rupali Tirpude Survey No.179/4 an 180/2 Land area Ad. Measuring: 490| Six Lakh Ninety Five 08- 08-
* |Sq.ft, Carpet area Ad. Mesauring: 735 Sq.ft, Situated| Thousand Three Aug- | Nov-
(Prospect No. at,Avantikapuri  Colony, Malanwasa, Ujjain, Madhya| Hundred Fifty Five 25'293 2023
1L10145217) Pradesh, India, 456001. Only)
Mr. Rajesh Jat, Mr. Ghan [ Allthat piece and parcel of Property Bearing: Plot No.17/1, Land|Rs.5,36,508/- (Rupees 12- 08-
shyam, Mrs. Sarju Bai, |Area Ad.Measuring 2520 Sq.ft., Built Up Area Ad.Measuring| Five Lakh Thirty Six Apr- | Nov-
Rajesh Kirana, (Prospect| 1800 Sq.ft., and Carpet Area Ad Measuring 1500 Sq.ft., Vill-| ~ Thousand Five 20"23 2023
No. 1L10245462) Ghatwas, Near Ram Mandir, Ratlam City, M.P, India-457001. | Hundred Eight Only)
MMrS' Geeta Panchal, | 5 ot piece and parcel of: Flat No BIF 02. Carpet area| <o/ 4433 (Rupees | g9 | g
r. Kamal Panchal, | 5§ Measuring: 377 Sqft, Surve No 249/1/1 Vil Banal, 0, T"eC Lakh Fourteen | a1 gy
(ProspectNo. | e 2y Pradesh, India 457001 Ve housand Four Hundred 5025 | 3675
1L10288910) atam, Y » NG ) Fifty Three Only)
For, further details please contact to Authorised Officer at Branch Office: 142/143 First Floor Nai Sadak 2 Batti Road Near Gujrati

School Ratlam (MP)-457001/1st Floor, 29 Nikas Chouraha, Ankpath Mark, Nai Sadak Ujjiain (MP)-456001 or Corporate Office:
Plot No.98, Phase-1V, Udyog Vihar, Gurgaon, Haryana.

Place: Indore, Date: 11-11-2023

Sd/- Authorised Officer, For IIFL Home Finance Ltd.

SCHEDULE Il

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

OR : NTION OF THE STAKEHQ
ARYA A PRIVA \
0 0 006499
SI.No PARTICULARS DETAILS
1. |Name of corporate debtor Arya Fil Private Limited
2. |Date of incorporation of corporate 10/06/1991
debtor
3. |Authority under which corporate Register of Companies-Gwalior
debtor is incorporated /regjstered
4, | Corporate Identity No. / Limited U03110MP1991PTC006499

Liability Identification No. of corporate
debtor

5. |Address of the registered office and
principal office (if any) of corporate
debtor

6. |Date of closure of Insolvency
Resolution Process

7. | Liquidation commencement date of

Plot No. 20 and 22B, Sector- Industrial area,
Road No. 13, Dhar, Pithampur, Madhya Pradesh,
India-454775

02/11/2023

Hon’ble NCLT passed the Liquidation order on

SIGNAL & TELECOMMUNICATION
DEPARTMENT "E"-TENDER NOTICE
SUPPLY, INSTILLATION, ALTERATION

TESTING & COMMISSIONIG WORK
TENDER NOTICE No. S&T/
BRC/23-24/26/S1G Dtd. 06.11.2023 Sr.
DSTE/Vadodara acting for and on behalf
of The President of India invites
E-Tenders against Tender No. SandT_
BRC_23-24_26_SIG. Bidders will be
able to submit their original / revised bids
upto closing date and time only. Manual
offers are not allowed against this tender,
and any such manual offer received shall
be ignored. (1) Name of the Work with
its location : Supply, Instillation,
Alteration in EL, Testing and
commissioning in connection with the
work of (1) LC 1,2 & 19X PRTN-DB Sec.
Elimination of LC Gate by providing ROB
and (2) Proposed POH siding taking off
from Dabhoi station. (2) Approx. cost of
the work : ¥ 1,43,52,000.88 (3) Earnest
Money to be Deposit : ¥ 2,21,800.00 (4)
Date & Time for submission of e-
tender and opening of e-tender :
30.11.2023 @ 15.00 Hours and
30.11.2023 @ 15.30 Hours. (5) Website
particulars and notice for location
where complete details can be seen
etc.: http://www.ireps.gov.in Senior
Divisional Signal & Telecommunication
Engineer, 2nd Floor-Annex Building,
DRM's Office, Western Railway,
Pratapnagar, Vadodara- 390 004. 228

Like us on: I3 facebook.com/WesternRIy

Place: - Mumbai
Date:- November 10, 2023

1.The above results have been reviewed by the Audit Committee and approved by the Board of Directors at their meetings held on
10t November 2023.
2.The above is an extract of the detailed format of the Financial Results for the Quarter and Half Year ended 30th September, 2023 filed
with BSE Ltd under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the said
Results are available on the Stock Exchange website www.bseindia.com and on the Company's website www.kesarinfra.com.

For KESAR TERMINALS & INFRASTRUCTURE LTD.

Sd/-

H R Kilachand
Executive Chairman
DIN: 00294835

IDFC FIRST Bank Limited

(Formerly known as IDFC Bank Ltd). | CIN : L65110TN2014PLC097792
Registered Office: - KRM Towers, 7th Floor, Harrington Road, Chetpet, Chennai- 600031.
Tel : +91 44 4564 4000 | Fax: +91 44 4564 4022

E-Auction Sale Notice for Sale of Inmovable Assets under the Secur
Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Co-Borrower (s) as per column (ii) that the below described immovable properties as per column
(iif) mortgaged/charged to the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of Formerly known as IDFC Bank Ltd now IDFC FIRST Bank
Limited, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on 30th November 2023 as described hereunder, for the recovery of amount due from Borrower (s) and
Co-Borrower (s) as per column (i), due to IDFC FIRST Bank Limited (Formerly known as IDFC Bank Ltd).

For detailed terms and conditions of the sale, please refer to the link provided in IDFC FIRST Bank website i.e. www.idfcfirstbank.com.

IDFC FIRST
Bank

Date : 11.11.2023

(i) (ii) (iii) (iv) (v) (vi) (vii) (vii) (ix)
S.| Demand |Name Borrower (s) Reserve EMD | Dateand | Dateand | Dateand | Name and Mobile
NO| Notice Date and PROPERTY ADDRESS Price Amount | Timeof | Time of time of No of
and Amount | Co-Borrower (s) Amount Auction |EMD Auction | Inspection | Authorized officer
1 INR Mr. Ankit All that part and parcel of Flat No. 403, 4th INR INR 30th 29th 22nd Name-
19,78,801.67/- Mahajan, Floor, Pearl Exotica, Plot No. H-6, Shreejii 12,17,070/- | 1,21,707/- | November| November | November |Mr. Gaurav Agrawal
Demand Notice| Mr. Abhishek |Velley, Gram Bicholi Mardana, Tehsil & Dist. 2023 2023 2023 MOB- 9893049553
Date: Ashokkumar |Indore, Madhya Pradesh-452016, Total Area 11.00AM | 11.00 AM to | 11.00 AM to
10-May-2021 Mahajan, of Flat 742 Sq. Ft. or 68.933 Sq. Mtr., Ward to 1.00 PM| 1.00 PM 5.00 PM
Mr. Ashok Kumar [No. 76 and Bounded: East: Stair, Common
& Mrs. Nisha |Passage & Flat No. 402, West: Other Land,
Mahajan North: PlotNo. H-5 & South: Flat No. 404
Disclaimer: Please note that the said notice is issued for sale of immovable property only and IDFC FIRST Bank Limited has no right to sale the Sd/-
movable assets. if any, present atthe immovable property. Authorized Officer
IDFC FIRST Bank Limited

(Formerly known as IDFC Bank Ltd)

Bandhan Regional Office: Netaji Marg, Nr. Mithakhali Six Roads,

Bank

PHYSICAL POSSESSION NOTICE

Ellisbridge, Ahmedabad-6. Phone: +91-79-26421671-75

NOTICE is hereby given under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in the exercise of powers conferred under section 13(12) read with Rule
3 of the Security Interest (Enforcement) Rules, 2002, the Authorized Officer issued demand notice to the borrower(s) on the date mentioned against the account stated hereinafter calling upon them to repay the
amount within 60 days from the date of receipt of said notice. The borrower(s), having failed to repay the amount notice is hereby given to the public in general and particular to the borrower(s) that the undersigned
has taken physical possession of the property described herein below in exercise of the powers conferred on him under section 13(4) of the said Act read with Rule 8 of the said Rules on the date mentioned against
the loan account. The borrower(s) in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the property will be subject to the charge of the Bank for the amounts,
interest, costs and charges thereon. The borrowers'/mortgagors' attention is invited to the provisions of sub-section (8) of section 13 of the Act, in respect of time available to redeem the secured asset.

N\

Reg. No.: IBBI/IPA-001/1P-P02382/2021-2022/13579
Address: 3 Royal Residency, Pipliyahana, Opp.
Kothari college, Indore, Madhya Pradesh, 452018

Date: 10/11/2023
Place: Indore

corporate debtor 02/11/2023, the said order was received on Name of borrower(s) & Loan Description of the property mortgaged (Secured Asset) Date of Date of Physical Outstanding Amt. as on
08/11/2023. Account No. Demand Notice Possession Notice Date of Demand Notice
8. i’:}gﬁ;zgﬁﬁﬁgﬁ;:ﬁsﬁ“ '\Rn;'g‘ﬁsﬁ_a"mm' Mrs. Shanti Bai Meghwal w/o All that part and parcel of the immovable property situated at Final Plot No. 394, Ward No. 02, PH | 21.04.2022 08.11.2023 Rs.13,68,000.45
liquidator IBBI/IP. I 2021-2022/13579 Late Mr. Bagdiram Meghwal No. 97, Near Dev Narayan Temple, Vill-Arniyadani, Post-Chachor, Tehsil-Rampura, Dist-Neemuch,
9. |Address and email of the liquidator, 3 Royal P Opp. (Co-applicant and Legal Heir) Madhya Pradesh- 458118 and bounded by:
as regjstered with the Board Kothari college, Indore, MadhyaPradesh 452018 Ms. Krishna Bagdiram Meghwal | North: Road, East: Road, West: Land of Mr. Rodi Lal, Nanu Ram Ji, South: House of Mr. Bhoni
E-mail: jhavar_co@yahoo.com (Legal Heir) Ram, Mangi Lal
10. |Address and e-mail to be used for Add 3 Royal Resid Pipliyat Opp. Mr. Suresh Chouhan
correspondence with the liquidator Kotharl college, Indore, Madhya Pradesh, 452018 20008130002281
E-mail: lig.afpl@gmail.com
11. |Last date for submission of claims | 08/12/2023 (being 30 days from the Mr. Jitendra Kumar Malik All that part and parcel of the immovable property situated at Survey No. 199/1, 200 Paiki, Final 09.03.2020 08.11.2023 Rs.25,63,652.97
date of receipt of order) Mr. Yogendra Malik Plot No. 269, Ward No. 1, Mut No. 269, PHN 14, RIC No. 1 inside Mandsaur Road, Ram Nagar
Notice is hereby given that the National Company Law Tribunal Indore Bench has ordered i i i il- ist- -
the commencement of liquidation of Arya Filaments Private Limited on 02/11/2023, m:s'Dzi\i/(::jaNIIDaelx(l Malik Egllir;\gdBé:.Apurva Hospital, Tehsil-Manasa, Dist-Neemuch, Madhya Pradesh- 458110 and
however, a copy of the said order was received on 08/11,/2023. . .
The stakeholders of Arya Filaments Private Limited are hereby called upon to submit their Mr. Anil Kumar Malik North: Road, East: Seller Land, West: Seller Land, South: Bada of Ratan Lal Bamb
claims with proof on or before 08/12/2023, to the Liquidator at the address mentioned 20008130001876 &
againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other 20008130001911
creditors may submit the claims with the proof in person, by post or by electronic means. The
claim forms for the purpose of submission of claims can be downloaded from the website of Mr. Dhanraj Chaudhary All that part and parcel of the immovable property situated at Survey No. 58, 59/1, 59/2, 60, 62, | 21.06.2022 08.11.2023 Rs.3,37,000.64
IBBI (https://ibbi.gov.in/en/home/downloads), relevant claim forms are available under Mrs. Aneeta Chaudhary 61, 61/1, 63/1, 63/2, 64 to 67, Final Plot No. 19, PHN 09, Wonder City Colony inside Neemuch
Downloads Section of the website [Refer S. No. 3 in the Table - “Forms under the Insolvency ! . " L - . ’ '
and Bankruptcy Board of India (Liquidation process) Regulations, 20167]. 20008130001595 Manasa Road, Vill-Sandiya, Tehsil-Manasa, Dist-Neemuch, Madhya Pradesh- 458110 and bounded
Submission of false or misleading proof of claims shall attract penalties. by: North: Plot No. P 20, East: Road, West: Plot No. P 2, South: Plot No. P 18
In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under Mrs. Yogita Agrawal All that part and parcel of the immovable property situated at Survey No. 58, 59/1, 569/2, 60, 62, | 07.03.2022 08.11.2023 Rs.6,43,200.74
P R B e st 3. - Porate Mr. Gopal Agrawal 63/1, 63/2, 64 to 67, Final Plot No. P 2, PHN 09, Wonder City Colony inside Neemuch Manasa
GAGAN JHAVAR 20008130001450 Road, Vill-Sandiya, Tehsil-Manasa, Dist-Neemuch, Madhya Pradesh- 458110 and bounded by:
LIQUIDATOR North: Plot No. P 1, East: Plot No. 12 to 20, West: Road, South: Plot No. P 3
ARYA FILAMENTS PRIVATE LIMITED

Place: Neemuch
\Date: 11/11/2023

Authorised Officer
Bandhan Bank Limited )




